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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

0OA,.609/97 , dt, 95«97
Between

R. Laxmaiah ' ¢ Applicant

and

1., Member Finance
Telecom Commission
Sanchar Bhavan
Parliament Street
New Delhi 1

2. Chief General Manager
AP Circle, Doorsanchar Bhavan
Hyderabad 1

Telecom Dist. Manager
Ahok Nagar

Karim Nagar 1 : Respondents
Counsel for the applicant : P. Rathaiah
Advocate

(13

Counsel for the respondents V. Bhimanna

CGSC

Coram
HON. MR. R. RANGARAJAN, MEMBER (ADMN.)

HON. MR. B.S. JAIPARAMESHWAR, MEMBER (AUDL)
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0A.609/97

Judgement

Oral order (per Hon. Mr. R. Rangarajan,!Member(Admn) ;

. ) 1
. . |
. ; |
The applicant in this OA is now working as Junior {

Accounts Qfficer in the Telecom Department on deputation bsizy

&

from pPostal Service. The applicant has submitted his

representation @ated 8-7-95, 1-3-96, and 10-9~96 to R-1 m

| |

for his absorption in the Telecom Department. He is ?

LR U W I

continuing his llen é;sm the Postal serv&ce. The appli- }

cant further submits that there is power|to the authorities i\
e

to regularise vide para 15 of the P&T Board Notification

dated W5-4—1977 {(Annexure 7 to the 0a). |He submits that

ﬂ

|
the authorities may consider his case for relaxing the ‘

I
rules and absorb him in the Telecom Wing.

| i
2. This OA is filed praying for a dire%tion to the

1-3-96 and 19-9-96 for absorption in Telécoh Wing from

30=-5=97. -

l

respondents to dispose of his representationsdated 8-7-95, 1
' |
1

| I
ar%(}lﬁ-'\w . |

3.

of his representationsin accordance with law.

4. The 0A is ordered accordingly in the admission stage

itself. No costs. i I\

)

?&@M n~Et—— |
3. Ja arameshwar) (R, Rangarajan) |
’#///,,» Memberf?udl ) B Member (Admn. ) J

/ ! ﬂ/ﬁ/&’/{”{/ P
Dated : May 9,

(""‘\

: 97 0 ey
Dictated in Open Court D 3 )

sk




Cowy teoi-

1.

2,

Rsm/-

Txixcenx@enmx Member Finance, Telecem Cemmissien,
Sanchar Bhavan, Parliament Street, New Delhi-1,

Chief General Manager, A.P,Circle, Deersanchar Bhavan,
Hyderavtad-1,

Telmcem Dist Manac~r, Asheknagar, Karimnag=r-1,

One cesy te Sri. P,Rathaiah, advecste, CAT, Hyd,

One cewy te Sri, V.Bhimanna, A'dl, CGSC, CAT, Hyd,

One cewy te Dewuty Registrar(A), CAT, Hyd,

One sware cepv.
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